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pilgrimage in Saudi Arabia, to other countries namely, Syria, Iraq, Iran and 

Jordan. As the Haj Committee Act, 2002 has specifically been enacted to 

establish a Haj Committee of India and State Haj Committees for making 

arrangement for the pilgrimage of Muslims for Haj and matters connected 

therewith, the proposed amendments are beyond the ambit of the Act. 

(c) Yes, Sir. 

(d) In terms of Section 45 of the Haj Committee Act, 2002, the Haj 

Committee of India has proposed Bye-laws covering a variety of issues, 

including powers and duties of Vice-Chairpersons; procedure regarding 

transaction of business at Haj Committee meetings; the membership, powers, 

functions and conduct of the Standing Committee meetings; membership, 

powers and functions of the sub-committees; publication of manuals; welfare 

of pilgrims; maintenance of records. These proposals are being examined in 

consultation with the Ministry of Law and Justice. 

Setting up of Bangladesh Mission in India 

4539. SHRIMATI SUKHBUNS KAUR: Will the Minister of 
EXTERNAL AFFAIRS be pleased to state: 

(a) whether Bangladesh Government has proposed to set up a 
Bangladesh Mission in the North Eastern Region of India to help boost up 
trade between India and Bangladesh; 

(b) if so, the details of the proposals made; and 

(c) Government's response and reaction to this proposals? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 

AFFAIRS (SHRI E. AHAMMED): (a) Yes, Sir. 

(b) The Government of Bangladesh has requested setting up a Trade 
Mission in Guwahati. 

(c) Establishment of Trade Missions by foreign countries in North 
Eastern States is not covered within the ambit of current Government policy. 

Bus service between Amritsar and Pakistan 

4540. SHRI VARINDER SINGH BAJWA: Will the Minister of 

EXTERNAL AFFAIRS be pleased to state the progress made so far in 

starting a regular bus service from Amritsar to Nankana Sahib in Pakistan? 

140 



[5 May, 2005]  RAJYA SABHA 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI E. AHAMMED): During the visit of External Affairs 
Minister. Shri K. Natwar Singh to Pakistan from February 15 to 17, 2005, 
agreement was reached on starting a bus service between Amritsar and 
Lahore, including to religious places such as Nankana Sahib. In the Joint 
Statement released during the visit of Pakistan President Pervez Musharraf to 
India from April 16-18, 2005, both President Musharraf and Prime Minister 
Dr. Manmohan Singh stated that they looked forward to the early start of the 
bus service between Amritsar and Lahore and to religious places, such as 
Nankana Sahib. 

The bus service will be operationalised after working out technical 

details between the two countries. The technical level talks with Pakistan are 

likely to be held in the second week of May 2005. 

India's stand on PoK 

4541. SHRI RAJ NATH SINGH: Will the Minister of EXTERNAL 

AFFAIRS be pleased to state: 

(a) whether Government have made its stand clear to Government of 
Pakistan about the Indian stand in relation to PoK and the northern areas now 
that the bus service has started between the two sides of Kashmir; 

(b) if so, the details of such talks; and 

(c) if not the reasons for which such discussion was not held between 

the two Governments? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 

AFFAIRS (SHRI E. AHAMMED): (a) to (c) the Government of India's 

principled and consistent position on the issue of Jammu & Kashmir is that 

the entire State of Jammu and Kashmir is an integral part of the Indian 

Union. A part of the territory of the State is under the forcible occupation of 

Pakistan. This position has been reaffirmed by the Resolution on Jammu & 

Kashmir adopted by the Parliament of India on 22 February, 1994. India is 

committed under the Simla Agreement and the Lahore Declaration, to resolve 

all issues with Pakistan peacefully through bilateral discussions. 
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